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2ND FLOOR, CHINUBHAI CENTRE, 
ASHRAM ROAD, 
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VERSUS 
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NAVRANGPURA, AHMEDABAAD-GUJARAT 
 

APPEARANCE: 
None appeared for the Appellant   
Smt. Bina D. Jani, Superintendent (Authorized Representative) for the Respondent  

 
CORAM:  HON’BLE MR. RAJU, MEMBER (TECHNICAL)  

   HON’BLE MR. SOMESH ARORA (JUDICIAL) 
 

 

Final Order No.  A/     10495   /2023 

 

                                                            DATE OF HEARING:17.03.2023 

                                                       DATE OF DECISION:17.03.2023 
RAJU 

 The appellant has sought to withdraw the appeal vide letter dated 

16.03.2023. The appeal is dismissed as withdrawn.  

 (Dictated and Pronounced in the open court) 

         
(RAJU) 

MEMBER (TECHNICAL) 
 

 
 

 
                                            (SOMESH ARORA) 

MEMBER (JUDICIAL)  
Neha 


